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No.4586—1-Legis-12/2016/L.—The following Act of the Odisha Legislative Assembly having been
assented 1o by the Governor on the: i 7th-May, 2016 is hereby published for general information.

ODISHA ACT 5 OF 2016

THE ODISHA APPROFPRIATION ACT, 2616

AN ACT TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN
- SUMS FROM AND OUT OF THE CONSOLIDATED FUND OF
THE STATE OF ODISHA FOR THE SERVICES OF THE
FINANCIAL YEAR, 2016-2017.

BE it enacted by the Legislature of the State of Odisha in the
Sixty-seventh Year of the Republic of India as follows:—

Shorttitle. 1. This Act may be called the Odisha Appropriation Act, 2016,

2. From and out of the Consolidated Fund of the State of Odisha
there may be paid and applied sums not exceeding those specified in
column (3) of the Schedule amounting in the aggregate to the sum of
ninety ¢ight thousand four hundred sixteen crores, ninety two lakhs and
sixty four thousands runees towards defraying several charges which
will come in course of payment during the financial vear, 2016-2017 in
respect of the services and purposes specified in cotumn (2) of the
Schedule.

tssue of Rs 9841692 64.000
et of the Conselidated Fund
of the Suate of Cdisha for the
financial vear. 20016-2017,

Appropriation, ' 3. The sums authorised 1o be paid and applied from and out of the
Consolidated Fund of the State of Odisha by this Act shall be
appropriated for the services and purposes expressed in the Scheduled .
in relation to the said financial year.
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THE SCHEDULE
(See sertlons 2 and 3

o

i _ o

i

Sums nul exceeding

Voted by the Charged on the

No. Services and parposes Totat

of . Assembly Consolidated

vite Fund 3

Rs. Rs. Rs.

I. Expenditure relatimg Revenus 348164, 30.000 65.00.53.000  3546,64.83.000
1 the Home Department. Capilal  257,93.02,000 257.92.02 000

2. Expenditare relatin Revanue 143,51,50,000 I3 63,353,000 157,15,25,000
to the Genecal Adminisiration Department, Capital  -86.76,05,000 1,000 36,76.06,000

3.. Expenditure reluting Revenue  4999,96,26,000 4004000 $000,36.30,000
1 the Revenue and Disaster Munugemﬁnt Capitul 70,93.00.000 70,98.00,000
Department.

4. Expendinre relating Reverne 260,06, 73,000 5.00.000 260,11,73,000
1o the Law Deparimeni. Capital 5,00,00.000 - 5.00.00,000

5. Expenditure relating Revenue | 1539,358.56,000 7.00.03,000 11546,28.89000
1o the Finance Departmen, Capital 161,344,000 : 161.34.43.000

6. Expendilure relating Revenue 67,03, 83.000 - 25,000 67.04,08.000
1u the Commesce Department. Capital 13, 50,00,000 - 13, 30,00,000

1. Expenditure relating Revenue 215648 A9.000 49520000 2161.43.69.000
i the Works Departmenl, Capital 2370, 1800000 LO0O0000 2371800000

E.  Expenditure relating Revenue 34,68,99.000 39.06.000 35,08.05,000
s the Oddisha  Legislative Assembly, Capilal 55,73.000 : 55.73.000

9. Expenditure relating Revenve  953.05,78.000 053,05.78,000

~ tor the Fpod Supplies and C‘onsumer Cupiral 2,50,00,000 2.50.00,000
Welfare Eepartment. h

I Expenditure relating Revenue  11186,25,56,000 10,01,000 #1186,25,57,000
i the School and Mass Education Capital 51.49,12.000 " 51.49,12,000
[}epmn‘lent )

11, Expenditors relating _ Revenve  2320.00,25.000 15,000 23200040000
to the Scheduled Tribes and Scheduted Capital  55§7,11,54,000 517.11.54,000
Caste Developmeni. Minorities and )

Backward Classes Welfare Department. ..

12, Expenditure r2lating Revenue  4054,39,49 000 S7.50,000  A4054.96.94.000
to the Health and Family Weifarc Copital  739,00,00,000 73%.00,00,000
Deparimen:. _
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[n 12

L3 )

Sums not exceeding

MNu. Servives and purpases Voted by the Chargedonthe | Total
of Assembly Consolidated a
vote _ Fund
: Rs. Rs. Rs,

13. Expenditure relating ) Revemse  2896,70.58,000 25051000 2899.22.09.000
1o the Howsing and Urban Developmeni Capital - 464,87 .54,000 . 464.87.94 000
Department. . :

i4. Expenditure relating Revenue 96,15.12.000 96,15,12,000
t the Labour & Employees State Insurance Capital 2.50.00.000 250,000,000
Department, :

15, Expenditure relating - Revenue 46.9),22.000 1,060,000 46.91,23 000
1 the Sports and Youth Service Capilal 38,75,00,000 38,75.00.000
Drepartnwnt. :

t6. Expenditure relating Revenue  614,75.20.000 614.75.20,000
te the Planning and Convergence Capital  202,50.00,00¢ 202,50,00,000
Departmenl. _ .

{ 7. Expendiiure refaning Revenue  B437,94,68,000 S0000,000  Bd4294.08000

© tothe Panchayati Raj Department. Caphal 25.00,00,000 T 25,00.00,000

I18. Expendilure relating " Revenue 1.85,18.000 500,000 1,90, 18,000
tu the Public Grievances und Pension .
Adminisizalion Deparznent.

19, Espenditure relaling Revenpe 91.26,79,000 93,26.79,000

 to the Industries Depariment. Capital 1.000 . 1000

20. Expenditure relaiing Revenne  1993.18,0%,000 23003000 199548, 11,000
to the Water Resources Department, Capital  5253.85.62,000 122340000  5266,00.02,000

2t Expenditure relating Revenue 58,64, 73,000 3.50,000 28,68.23,000
v the Trensport Department. Capital  295,50,01,000 295,50,01 000

22, Expenditure relaling Revenue 60 ,24,78,000 1700000 6214878000

~ to Ihe Forest and Environmeni Departmenl. Capital 4,00,00.000 . 4,00,00,000

23, Eapendilure relaiing Reverue  3403,17.61,000 IB1.00G 34032142000
t: the Department of A griculrre and Coapid  243.20,02,000 - 2432002000
Farmers’ Empowerment. -

24. Expenditure reluting Revenpe 34,36,24.000 24,35.24.000
1o the Steel and Mines Deparimens. Capital 1,00,00,000

1,00,00,000 -



(1 [ 3)

Sums not exceeding

Ceparimient. :

To. Services arl purposes . Visted by the fharged un the Total

of : Assembly  Consolidated

vole Fund

Hs, Rs. Rs.

25 Expendimre relating Revenue 67,43 40,000 2.00.000 67.45.40.000
W the Informaticn and Public Relations Capiial 3,00.00,000 . 4,00,00,000
Crepartment.

26. Eapenditure relating Revenue TEI4.237.000 1.00.000 73.21.37,000

_ tothe Excise Deprriment. Capital . 5.00,00.000 . 5.00.00.000

27. Expenditure relating - Revenue BILSMES5.000 6 1.50.55.000

' i the Science and Technulogy Depariment. .

28. Expenditure relating Revenue  2571.66,15.000 1000000  2571.76.15.000
to the Rural Developmenl Department. Capital  3920.40.00.000 2000000 3920.60,00.000

29. Expeoditure refating ) Revepue 23,9243 000 78989000  31.82.37.000

. 1o the Pacliomentary Affaics Department, Capital - 5,00,00,000  5,00.00.000 -
30¢. Expenditure relating Revenue 31.42.56.000 31,43.56,000
10 the Energy Depariment. Capital 276968 T7.000 2769 ,68.77.000

11, Expenditure relating Revenue - 143.81.76.000 148.81.76.000
tu the Handloums, Textiles & Handicrafts Capilal 20,00,00,000 F0,00,00, 000
Bepanment. ' : _ .

32, Expenditure relating Revenue 1264641000 . 300000  12649.45000
to the Tourism and Cuiiure DCepartment. Capital 1 165296000 L 16.92.96.000

33. Expenditure relating Revenue  559,81,52.000 LOO0  559,81.53,000
tor the Fisheries and Animal Resources Cupital 123,67.97,000 - 123.67.97.000
Development Department. '

34, Expenditure relaling Revenue  1526.22,51.000 1526.22,51,000
to the Co-pperation  Department. Capital 297.00,1 1 .00 2070011000 -

35. Expenditurs relaling ~ Revenue 4 49,39 D00 44939060
10 the Public Bnterprises Depm‘th‘benp :

36 Expenditure relating Revenue  27%8.09.54.000 60.000  2788.10.14.000
1o the Women and Child Development Capital 1,000 - 100G

Contd. .5



{1 . (3}
e Sums not exceeding
Ne. Services and purposes " Votedbythe Chargedunthe  Total
of Assembly Consclidated
v . Fund
Rs. Rs. Rs.
37. Expenditure relating Revenue 130.62,98,000 - 130,62.23.000

ter the Electronicy & Informration
Technology Depariment.

38, Eapenditure relating Revenue  Z125.990.87.000 . 212599.57,000
to the Higher Education Department, Copital 71.50,00,000 - 71.50.00,000

9. Expenditure relating Revenve  242.72,12.000 . BAZT2IZ000
to the Skill Develupment & Technical Capital  388.40,02,000 ~  388.40.02,000
Educatiun Department. _

40. Expenditure relating Revenue  101,68.32,000 . - - 1016882000
tor the Micro, Small & Medium Enterprises Capital 10,00, 02,000 - 10,0C.02,000
Dupartmeni, ;

41, Expenditure retating Revenee 19070434000 POCODG  1907,05.34.000
1o the Departmenl of Social Security & .
Empowerment of Persuns with Disability.

Expenditure relzling . Revenue . 4650,00,00,000  4650,00,00,000
o the Interest Payment . .

Experditure reluling : Cupital W X2AS20. 70000 2235.20.710,000
to the Internal Deb of the Stare .
Govermment.

Expenditure relating Capiial o TTIBZZ0D0 7731823000
1o the Loans and Advances from the J
- Central Govesmment

| Revenue Account - T2045,79.48,000  4760,3647.000 76806,15.95,000
Total | -
| Capital Account : IRSB3,94.35.000 3026.82.34.000 21610.76.69.000

GRAND TOTAL : 90629,73.83.000 778T.05.81.000 95416.92,64.000

By Order of the Governor
| B, P ROUTRAY
Principal Secretary to Government
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